
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,21st January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4060/2021 ABHIRAM SARKAR
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR A D CHOUDHURY
MR. T CHAKRABORTY
MR. D CHOUDHURY

SC, HIGHER EDU

2 WP(C)/4102/2021 KESEW CHARITABLE TRUST
            Versus
DIBRUGARH UNIVERSITY AND 4 ORS

MR. B K DAS
MR H P GUWALA
MR. H P NEOG

MR. R GOSWAMI (r-1,2)
MR. B BARUAH (R-5)
SC, N C T E
MR U RONGPI(R-5)
SC, DIB. UNIVERSITY

3 WP(C)/4966/2023 RAMESH JAISWAL
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. A K RAY
MR. I GOGOI
MISS T DAS

GA, ASSAM
SC, GMC

4 I.A.(Civil)/3196/2024
IN WP(C)/2097/2022 (D/O)
in WP(C)/2097/2022

DALIMI GARO
            Versus
DR. KARABI BARUAH AND 9 ORS.

MS M HAZARIKA
MR. M K BORAH
MRS. P KASHYAP

GA, ASSAM
MR. N SARKAR
SC, REVENUE

5 WP(C)/6195/2024 MD. MOINUL HOQUE
            Versus
THE STATE OF ASSAM AND 4 ORS

MR H R A CHOUDHURY
MR. H ALI
B BARMAN

GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
3) MR. T ISLAM 12-12-2024 To 31-01-2025
4) MS. S SARMA 14-01-2025 To 21-01-2025
5) MR. N J GOGOI 06-01-2025 To 23-01-2025
6) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
7) MS. S CHAKRAVARTY 20-01-2025 To 30-01-2025
8) MR. S R RABHA 20-01-2025 To 24-01-2025
9) J SHARMA 20-01-2025 To 27-01-2025
10) MR. R GOSWAMI 20-01-2025 To 20-02-2025
11) MR. R DE 22-01-2025 To 26-01-2025
12) MD. B HUSSAIN 21-01-2025 To 27-01-2025
13) MR A H TOUFIQ 21-01-2025 To 27-01-2025
14) MR S KHOUND 21-01-2025 To 21-01-2025
15) MR. M K SHARMA 22-01-2025 To 28-01-2025

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010103792021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010121082021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010187582023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010208712024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010244102024


16) MR. R P KAKOTI SR. ADV. 20-01-2025 To 31-01-2025
17) MR. A GANGULY 22-01-2025 To 22-01-2025
18) MR R GOENKA 22-01-2025 To 24-01-2025
19) MR A GOENKA 22-01-2025 To 24-01-2025
20) MR. U K BORTHAKUR 22-01-2025 To 24-01-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,21st January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

BEFORE:
DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS

COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/8847/2018 M/S. D.K. CONSTRUCTION
            Versus
THE UNION OF INDIA AND 6 ORS.

MR. P K GOGOI
MR. B BURAGOHAIN
MR J P KACHARI

GA, ASSAM
SC, NHAI
ASSTT.S.G.I.

2 WP(C)/5563/2021 FATIK BHATTACHARJEE
            Versus
THE STATE OF ASSAM AND 11 ORS

MR P SHARMAH
MR P SONOWAL
MR S B SINHA
MR. A DEKA

GA, ASSAM
SC, APDCL
MR. B PATHAK (R-9)
MR. R THADANI (R-9)
MR B HAZARIKA (R-9)
MR V KUMAR (R-9)

3 CRP(IO)/303/2022 HELAL AHMED
            Versus
AFTAB HUSSAIN AND ANR

MR. A M BARBHUIYA
MS S R MAZARBHUIYA
MS A BEGUM
B. PATHAK

4 CRP(IO)/424/2023 MD. JAINAL ABDIN
            Versus
MUSSTT. FAZAR BANU AND 23 ORS.

MR. R GOSWAMI MR. A C SARMA(R-10)
MR G BHARADWAJ (R-10)
MR N BRAHMA(R-10)

5 WP(C)/5836/2023 A.M IFTIKARUJJAMAN
            Versus
THE STATE OF ASSAM AND 3 ORS

MR S A SIKDER SC, HIGHER EDU
SC, ASSAM UNIVERSITY

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
3) MR. T ISLAM 12-12-2024 To 31-01-2025
4) MS. S SARMA 14-01-2025 To 21-01-2025
5) MR. N J GOGOI 06-01-2025 To 23-01-2025
6) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
7) MS. S CHAKRAVARTY 20-01-2025 To 30-01-2025
8) MR. S R RABHA 20-01-2025 To 24-01-2025
9) J SHARMA 20-01-2025 To 27-01-2025
10) MR. R GOSWAMI 20-01-2025 To 20-02-2025
11) MR. R DE 22-01-2025 To 26-01-2025
12) MD. B HUSSAIN 21-01-2025 To 27-01-2025
13) MR A H TOUFIQ 21-01-2025 To 27-01-2025
14) MR S KHOUND 21-01-2025 To 21-01-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010283912018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172282021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253722022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010274502023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222952023


15) MR. M K SHARMA 22-01-2025 To 28-01-2025
16) MR. R P KAKOTI SR. ADV. 20-01-2025 To 31-01-2025
17) MR. A GANGULY 22-01-2025 To 22-01-2025
18) MR R GOENKA 22-01-2025 To 24-01-2025
19) MR A GOENKA 22-01-2025 To 24-01-2025
20) MR. U K BORTHAKUR 22-01-2025 To 24-01-2025
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